IN THE INCOME TAX APPELLATE TRIBUNAL
KOLKATA ‘SMC’ BENCH, KOLKATA

(Before Sri J. Sudhakar Reddy, Accountant Member)

ITA No. 418/Kol/2017
Assessment Year: 2010-11

Deputy Commissioner of Income Tax, Circle-1(1), KOIKALQ.........cccccovuseseseseesssss vssess essssssss svs ssssssssnas Appellant
Vs.

M/s. Al Champdany INAUSEIieS LUd..........ccus i esssisses ses ssssssos snsses sossssssssns sussus sss sss sussse ssssennes e sess e RESpONdent

25, Princep Street

Kolkata - 700 072
[PAN: AACCA 4860 D]

Appearances by:
Shri Brijesh Kumar Singh Advocate, appeared on behalf of the assessee.
Shri Provas Roy, Addl. CIT, D/R. appearing on behalf of the Revenue.

ITA No. 604 /Kol/2017
Assessment Year: 2013-14

Assistant Commissioner of Income Tax, Circle-1(1), KOIKQtQ........couseveseireissssssesssvsssssss ssssesses seres Appellant

Vs.
Shri HIMAAET MAILICK......covcseves s sisses cnssusses son sess s sunssns sesses ses ssses ses sossus sun un snsns sus ses ssn ssasessnssessesses s sn e RESpONAdeEnt
114/3, Rajan Mukherjee Lane
Kolkata - 700 038
[PAN: ASMPM 1867 B]

Appearances by:
Shri Navin Jain A.R, appeared on behalf of the assessee.
Shri Provas Roy, Addl. CIT, D/R. appearing on behalf of the Revenue.

ITA No. 607 /Kol/2018
Assessment Year: 2012-13

Joint Commissioner of Income Tax (0SD), Circle-13(1), KOIRAEQ...........oococrsuvirseseesns serssessssss vs e snsen Appellant

Vs.
M/s. Akar Estate & FINANCE PVL. LEd......c.uovuceeivsrirsarsnsnsrsnssnssnssas s sss s s s s s sss sessss sessessen e sees s RESpONdent
Furutre Group Zonal Office
4t Floor
Home Town Building
Rajarhat
Kolkata - 700 156
[PAN: AACCA 2415 Q]

Appearances by:
Shri Nirav Seth, ACA, appeared on behalf of the assessee.
Shri Provas Roy, Addl. CIT, D/R. appearing on behalf of the Revenue.



ITA No.2011/Kol/2017
Assessment Year: 2013-14
&
C.0.No.121/Kol/2017
Assessment Year: 2013-14

Income Tax Officer, Ward-36(2), KOIKAUA..............cosescessessessossos s svssvs ssssssssssssnessssssssss sussns s nssss sns ssnss. Appellant
Vs.
M/S. SUF€KA ENTCIPIIS@S ucvssvssssesesses irsssus ous snessns sosesus sesson ses sesss ssn srsses ses srssnssus ess ess snsons ses won sensessessessene s RESpONdent
2nd Floor
19, Pollock Street
Kolkata - 700 001
[PAN: AAMFS 2489 P]
ITA No. 2012/Kol/2017
Assessment Year: 2013-14
&
C.0.No. 122 /Kol/2017
Assessment Year: 2013-14
Income Tax Officer, Ward-36(2), KOIKAUA..............cosesvesessessossos s svssvs ssssessssesssessssssssss sussas s ns sss sns ssnss. Appellant
Vs.
M/s. Sureka Engineering INAUSETIES ..........cocvu e vns vssvesvssssssves ses sss ssssss vssns sessessss ses ses sss s vesnsseesene e RESpONAdent

2nd Floor

19, Pollock Street
Kolkata - 700 001
[PAN : AAMFS 0830 L]

Appearances by:

Shri Amit Agarwal, Advocate, appeared on behalf of the assessee.

Shri Provas Roy, Addl. CIT, D/R. appearing on behalf of the Revenue.

Date of concluding the hearing : July 30t, 2018
Date of pronouncing the order :July 30th, 2018

Per ]. Sudhakar Reddy, AM :-

ORDER

In all these revenue appeals, the undisputed fact is that the tax effect does not

exceed the monetary limit of Rs.20,00,000/-, fixed by the CBDT Circular No.3/2018, F.

NO. 279/Misc. 142/2007-IT] (Pt), dt. 11t July, 2018.

As mandated by this above referred Circular No. 3/2018, all these appeals are

dismissed as withdrawn.

The Cross Objections in C.0. No. 121/Kol/2017 & C.0. No. 122/Kol/2017, are in

support of the revenue appeals and are dismissed as such.



In the result, all these appeals of the revenue as well as the Cross objections are

dismissed.

Kolkata, the 30t day of July, 2018.

Sd/-
[J. Sudhakar Reddy]
Accountant Member

Dated : 30.07.2018
{SC SPS}
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